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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE, ‘
EAST DISTRICT,  OOMA COURTS, DELHI

E_;____,_+ _\ _

It is hereby ordered that following officials posted in Delhi Mediation R
Centre, Karkardooma Courts, Delhi are hereby detained to perform their §~E"“'*:-“'€'i=':%?'?=='1 ' 1 -duties on the days melfitioned against their names: (~ _

SN Name , _ _ Designation (Dates of Detention V1 .
1. ‘sh. Jaicleep Singh Sr. 30016121 01.02.2026, 03.02.2026, 13.02.2026,

1 Rawat 235131161 22.02.2026, 01.03.2026, 03.03.2026,
l 14.03.2026, 22.03.2026, 29.03.2026 and 1*"

f _ _ 31.03.2026 f i i , -1
‘,2. Ms. Neetu I-lira Sr. Judicia1.01.02.2026, ' 14.02.2026, 22.02.2026, g 1
1 6361316111 , 03.03.2026, 03.03.2026, 13.03.2026, ‘ 1

1 21.03.2026, 22.03.2026 3110 29.03.2026 T“ ,
2.216,}. Neeraj Goeli 2 ‘Sr. Personal 22.02.2026am1 03.03.2026 2 if »

Assistant , 1 ‘ ‘

1 i lsingh Rawat lAssistant , 1 _
l5. Ms. Renu Sr. Personal 08.02.2026, 01.03.2026 and 14.03.2026 1
L _ 7 _ Assistant .
#6. -!.Sl1. Rakesh i{u11‘1af: Sr.- P31501152‘; 14.02.2026, 22.03.2026,. 31.03.2026 - - --1--_ V» - »--,-- -

__ V Assistant .

‘4. ,Sh. Dhannendra Sr. Persona1l15.02.2026, 15.03.2026 and 21.03.2026 2 l ~:~

7. Ms. Seema Personal 01.02.2026, 03.02.2026, 14.02.2026,‘ I
W? - 333111111: 13.02.2026 and 22.02.2026 *-

‘s. ‘sh.vipin Kumar .11’ersonal ‘01.03.2026, 03.03.2026, 03.03.2026,
1 Assistant 14.03.2026, 15.03.2026, 21.03.2026, H
. - 22.03.2026, 29.03.2026 and 31.03.2026 ~ ..

‘19. 'Sh.GokulSingh71i\legi2\Jud1'Eial 2 “0s.02.2026, 14.02.2026, 15.02.2026, . ___. -
‘ ‘ - 1635151361 01.03.2026, 03.03.2026, 14.03.2026,13.03.2026, 21.03.2026 and 31.03.2026 ~ ,
,10. ‘Ms. Rajni Dimri Personal !01.02.2026, 08.03.2026 and 29;03.2026 , '
1 ,; ,1 Assistant | V V ,‘ _ _
11TlSh.PuneetK1101i1r lJ11r1_io1' 01.02.2026, 03.02.2026, 14.02.2026, 1* 'l

10016131 ‘22.02.2026, 03.03.2026, 14.03.2026,‘ 1
, ,7 j Mhssistafnt 113.03.2026,;m53.2026 and 31.03.2026
i 12. l, Sh. 660130615‘ 106161 2 13.02.2026, 22.02.2026, 01.03.2026, ~

Kalkhandey 10016131 03.03.2026, 14.03.2026, 21.03.2026;
3331516111 22.03.2026, 29.03.2026 and 31.03.2026

‘if , _ We 3 ..,‘,,_ ._. _1._ _.., __, 2... . .. _
113. 11 Sh. Jitender Pal »Ju.nior 01.02.2026, 03.02.2026, *.14.02.2026,l 1 1 ‘. E Judicial ! 13.02.2026, 01.03.2026, 03.03.2026,

Vi A __ Assistant i@8£J§.2026, 15.03.2026 and 22.03.2026 _ !
W 2* I W - in‘ W’ S K Q3. l1 . -%" 1 ,./I

. ___._. _'_ _ _ _ _ F __ 7 _ ‘-
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14.35311. Giriraj lasflydp
1 14.03.2026, 13.03.2026, 22.03.2026
l _ 31.03.2026 g

orderlf l03.02.2026,' 22.02.2026, 03.03.20

..<0‘§

13.‘ Sh.Bah100

I

Orderly 01.02.2026, 03.02.2026, 13.02.202 ,.
‘22.02.2026, 01.03.2026, 0s.03.,2026,\\ 3
03.03.2026, 13.03.2026, 22.03.2026, *~-._

_ 29.03.2026 and 31.03.2026
16.‘ ‘sh. Himmat Singh ll Orderly 01 .02.2026, 14.02.2026,

l
13.02.2026,]

01.03.2026, 03.03.2026, 21.03.2026 and
f 29.03.2026 ,,,_W__

17. ,7Sh. 36661212506131! Orderly i14.02.2026,14.03.2026 and 21.03.2026 ,
- - W 6 6-—— l

13.‘ sh. Ram Singh* f Farash 08.02.2026, 22.02.2026, 08.03.2026,!

19. Sh. Ved Prakash l‘Safai 01.02.2026, 14.02.2026, 15.02.2026,
Kararnchari 01.03.2026, 05.03.2026, 14.03.2026,

|‘22.03.2026 and 29.03.2026

7 ,13.03.2026,21.03.2026 and 31.03.2026 I
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(ASHWANI KUMAR SARPAL)

Principal District 8: Sessions Judge,
East District, Karkardoorna Courts, Delhi.

h-.

6273 ~— <99 ./i\>D&SJ/East/KKD/Delhi Dated: _q_5_E_EB_ 2925
Cofly forwarded foil information and necessary action to :

1. “file Principal Diistiict & Sessions Judge (HQs), Tis 1-Iazari Courts, Delhi.
I

2. The Judge In-charlfe, Mediation Centre, Karkardooma Courts, Delhi.
3. P15. to undersign d.
4. Official concerneg.

. ii Website Cornrnittee, Tis I-lazari Courts and Karakrdooma Courts, Delhi.J/I16
6. Dealing Official, Leave Section, East District, Karkardooma Courts, Delhi.
7. Dealing Officjal, R821 Branch, East District, Karkardoorna Courts, Delhi for

uploading on LAYERS.
8. Concerned file.
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Principal District 81 Sessions Judge,

East District, Karkardooma Courts, Delhi.
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